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STATE OF PUNJAB AND Ors.
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order dated 24.04.25 passed by this
Hon’ble Tribunal. '
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The details of registration of FIRs 6-16
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The details of recovery amount [ 7= ‘2
4, Ann.exure -C . . A1-29
Copies of suspension notices.
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 740 OF 2024

KARAN SINGH

........ Applicant
Vs
STATE OF PUNJAB AND Ors.

....Respondents

SHORT AFFIDAVIT ON BEHALF OF RESPONDENTS NO. 1 to

4

I, Rajinder Pal Goyal, Executive Engineer, Pathankot,

Department of Mines and Geology, Punjab, do hereby solemnly

affirm and declare as under:

1. That the present Original Application is pending
adjudication before this Hon’ble Tribunal and is now listed

for hearing on 13.10.2025.

2. That this Hon’ble Tribunal, while hearing the matter on
24.04.2025, passed the following order, the operative part of

which is reproduced herein for reference:

gﬁ“‘% arer reply was filed in September 2024 and thereafter

4

in action has been taken by the State Authorities and,

< 8 AUG 2075 bomy
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therefore, he has prayed for two weeks’ time to file

additional reply on record.
2. Rejoinder, if any, be filed within two weeks thereafter.”

3. That the present affidavit is being filed on behalf of the
Respondents for the limited purpose of bringing on record
subsequent  developments and  additional actions
undertaken by the Department of Mines and Geology,
Punjab, in furtherance of its commitment to regulate mining

operations and ensure environmental compliance.

4. That the respondents had earlier filed their reply dated
11.09.2024. However, as further developments have taken
place since then, the Respondents respectfully seek the
indulgence of this Hon’ble Tribunal to place the same on

record.

5. That the Respondents have undertaken substantial
enforcement measures to curb illegal mining activities.
These include registration of 90 FIRs since 01.01.2023 in

District Pathankot and Gurdaspur. Any instances of illegal

tion of minor mineral are being dealt with promptly
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and Regulation) Act, 1957. The details of registration of FIRs
are annexed herewith as Annexure -A.

6. Further, during 01.01.2023 to 30.05.2025, a total of 405
challans under Rules 74 and 75 of PMMR-2013 have been
issued and a recovery of %0,88,28,998/- has been made
from vehicle owners violating the said rules. The details of

recovery amount are annexed herewith as Annexure -B.

7. Further, registration of nine (09) crusher units in Pathankot
and Gurdaspur districts was suspended for non-compliance
with the Crusher Policy, 2023. Copies of suspension notices

are annexed as Annexure -C.

8. That action continues to be taken against erring crusher
units and all efforts are being made to ensure strict
adherence to applicable laws, rules, and environmental

norms.

9. That the above actions reflect the bona fide and continuous

efforts of the State Government to combat illegal mining,

promote sustainable operations, and enforce accountability.
P




304

10. That the Respondents respectfully submit that these
developments may be kindly taken on record in the interest

of justice.
PRAYER

In view of the above, it is most respectfully prayed that this

Hon’ble Tribunal may graciously be pleased to:

a) Take on record the additional facts and enforcement

actions detailed herein;

b) Pass such other or further orders as this Hon’ble

Tribunal may deem fit and proper in the facts and

circumstances of the case.

Place: Pathankot (Rajinder zal Goyal)
Executive Engineer/Pathankot

Date: 209« Jo 24~ Department of Mines and Geology,
WRD, Punjab
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VERIFICATION

Verified that the contents of the above affidavit are true and
correct to my knowledge and belief based on official records.
No part of it is false and nothing material has been:

concealed therefrom.

Place: Pathankot (Rajinger gal Goyal)

Executive Engineer/Pathankot
Date: 28 69 202X Department of Mines and Geology,
WRD, Punjab

ATTESTED
AR eeet!

BHARAT BHUSHAN NOTAR}
~ " PATHANKOT(PB.)

£ 8 AUG 2075
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ANNEXURE - A

PATHANKOT DISTT. FIR'S FROM PERIOD (01.01.2023 to 31.05.2025)

S.No.

FIR

Number of Vehicles

| Police Station Numbexl‘ Date Name Against FIR impounded
Kashmir Singh
Sadar Thana .
3 - - is 2 4 . V h 1
1 Pathankiat 34 03-10 23E &amp; 0_6 other _ 04 No. Vehicles
5 g persons
Division No. 2, Satnam Singh o
2 Pathankot 158 07-09-23 Sainp; 02 thers 03 No. Vehicles
: g Bachitar Singh
3 = A 08-03-23 &amp; Amandeep =
‘ Singh
Taragarh i ¥ " Bachitar Singh :
4 Thana, 47 08-03-23 &amp; Amandeep PBOGAZT7175
Pathankot Singh '
‘ Narot Jaimal . Das.hmesh Stone
5 Singh Thana, '35 08-07-23 Crusher, Village -
Pathankot Muradpur (Datial)
Narot Jaimal ; i
6 Singh, 34  |29-07-2023|  Sunil Kumar Sawraj 735 FI Samp;
: ’ Sawraj 855 FE
Pathankot
Surinder Singh,
Taragarh, A Roop Singh, Aman | 01 No JCB Machine and
o Pathankot 28 = %O e &amp; 01 No 03 Trolliies
Unknown
- i i Vinod Kumar, Harjit| 01 No Poklane Machine
8 Pa thegtnkolt 41 07- 12-23 | Singh Walia &amp; &amp; 01 No Tipper
= : Satpal PBO6L3077
: Narot Jaimal i Sareé'zj:}i; Sﬁiﬁuumf 01 No Pokelane Machine
9 Singh, 28 06-12-23 K QI'} Raies &amp; 01 No. Tipper
Pathankot Ee Rales PBOGAWS5963
Kutnar
Narot Jaifmal i ‘ s T Bl 01 No Pokelane Machine
10 Singh, ’ 27 06-07-23 | decJ Peory i & amp; 01 No Tipper
Pathankot ] R PBO6AY8193
: - Narot Jaimal
11 Singh, 2 Lucky Sawrah 855 FE

Pathankot

01-05-23

»
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Narot Jaimal

Mintu Kumar, Ajay
Kumar, Gulshan
Singh, Balwinder

Singh, Ani Kumar,

06 Tipper and 01

12 Sirigh, 5 ! 01-09-23 | ' Kulwant Singh, Polkelze Machine
Pathankot = Darshan Singh, e
Rohit Singh, Dhani
v Lal Kurmar, Sarabjit
Singh Uraf Saaba
Manoj Kumar,
Tarasarh Harjeet Singh, Raj
z = i -(03-202: (uin Sanwar 03 No. Excavator
13 Pathankot 18 19-03 _,U_,3- KLT“.E‘.I.’, Sanwar 03 No. Excavator
J . ! ; Singh & amp;
- Chandan
Sujanpur Amit Sharma and ; g i
14 . . Thana, 40 03-12-23 02 unknown |1 Truck and Pokelane
. _ o Machine
Pathankot DEIsSOnS
Sujanpur : : - PBO2DRY331,
15 Thana, 62 28-05-2023 | 94 NP?_ Unknown | o0 R0431 and one
Pathanlkot i v SHOME Pokelane Machine
. i \ - . | MS ASIAN STONE
16 SUJANPUR 111 14-09-2023 | CRUSHER VILLAGE N/A
: . ! BEHRIAN BAJURAG
) : M/S FAITH STONE | NKJ 22CLMTNKAOO451
1.7 NARg;éﬁMAL 45 09-01-23 CRUSHING CO. (POCLAIN MACHINE) AND
K 4 : VILLAGE SIUNTI PBOBAYE568 TIPPER
. M/S DOCTOR DA NCO3DO00267 (POCLAIN
18 TARAGARH 55 09-07-23 | CRUSHER VILLAGE MACHINE) AND
' MAIRA KALAN PBO3N9262 TIPPER
g & F i o = : " M/S TREHAN N635D01027 (POCLAIN
19 - TARAGARH 59 09-10-23 STONE CRUSHER MACHINE) AND
VILLAGE JASWAN PBOGAZ4153 TIFFER
Sui . ' Malkit Singh Owner
- of M/S Asian Stone .
20 Tlﬁanai, 11 14-09-2023 Crusher Village- Nil 1}
Pathankot Behrian Bajurag 'ﬁ’/b&g 6
) ) e
. y : . T
i , g 2 %‘.'Je’;h:a"."\%gﬁ‘&i
SN 3 AL L, 77\ 7
S\*\D‘B” ?{D\iﬁ‘dm ?@Fﬁﬂ“‘ﬁa
A DI
Qe
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21

A\

Thana Narot
Jaimal Singh,
Pathankot

21-10-2023

arkat Ali S/0
Rahim and Sanam
Mzhajan S/o Satish
Mahajan

Sonalika DL-750, E-No
4100EL&3G747100F16

22

.70

16-11-2023

' 1. Harpreet Singh
S/o Rattan Singh 2.
Owner Gursharan
Singh R/o Ravi
Stone Crusher

23

Taragarh

=)
=]

15-11-2023

1. Harpreet Singh
s/o Rattan Singh 2.
Owner Grusharan
Singh -R/o Ravi
Stone Cursher, Kiri
Khurad, PTK

Hydraulic Exvavator Ex
210 LC Super

24

Nangal Bhoor
1

s

42

1. Om Raj 2. Maskin
3. Shantnu 4.

6. Sukhwinder
Singh Owner
asmesh Stone

Crusher 7. Suresh
Katal Owner Shiv
Shakti Stone
Crusher

5 No Tractor Trolly-

NAROTJ AIMAL
SINGH

70 *

¥2-09-23

1. Mukesh Kumar 2.
Jeevan Lal 3.
Munshi Fateh Stone
Cursher 4. Owner
Fateh Stone

. Crusher

1 Tipper, 1 Polelane

26

Narot Jaimal
Singh

67

28-11-2023

1. Farman Al 2.
Imam Husayn

JKDAB2994 AND
JKOZB6181 (2 NO
TRAC‘T‘OR TROLLY)

o
~]

hl
’

TARAGARH

1. OWNER
RAMANDEEP
SINGH R/O R.S.
STONE CURSHER
2. SURINDER
. KUMAR 3. SHAM
: LAL

02 NO. TTPPER AND 03
NO. POCLAIN MACHINE

28

SHAHPURKAN
DI

109

SAIF ALI

+

1 NO. TIPPER, TIPFRI

Akt

ion Officer-cum

Sub Div “
P i Limin fhice
ASSiSQﬁt District Mining O;Lbf "
Ciiakki-Sub-D’;ﬂsian Pathankot.



4 ." . g
1. TARSEM SINGH
: 2. SURJIT SINGH 3. ,
: NANGAL MADDU KARMALI
2 2.03-2¢
29 o v 43 12:03-23 | " cnry sivan |04 HEAVY TRUCK 01 JCB
S. SARABJEET 6.
GURTEGH SINGH
o JOGINDER PAL, | HEAVY TRUCK WiTHOUT
, X SURJIT SINGH AND | NUMBER &amp; MOBILE:
30 TARAGARH 83 29-12-202 s B i
Y g ; 29-12-2023 | "5 NO UNKNOWN | LOADER/ EXCAVATOR/
PERSONS BULLDOZER
- \ " B . e OEAVEIASD
, , JAT SHARMA Orlk :IP P_Eoii i%‘;f];’ ;;’,;;;:’
31 TARAGARH 84 17-12-2023 | AND 02 UNKNOWN | “20P LA
MACHINE (SR. NO.
PERSONS o e
YQ15B6760)
SHAHPUR ] | ACHAL SINGH AND
J') g -t ) -
42 KANDI .- 2 1? O1a02% UNKNOWN
\ .
' 1 TIPPRD CAR NG
BALDEV SINGH, | ! IIFPERCABDO.
. RAMESH SINGH PS31RTY320974. TIiFFER
33 TARAGARH 8 29-01-2024 ol BINUE ] pEOsAK2308 AND (0T
AND 4 UNKNOWN - B
PERSONS WITHOUT NUMEER
o PLATE
' " \ : ;
: S GURPREET SINGH, | 03 NO TRACTOR AND |
- |NAROT JAIMAL | LOVEREET SINGH, MOBILE LOADER/
I - . L . 2 ’
3% SINGH kB 14-02-202% | \1AJOR SINGH AND EXCAVATOR/
LAKHVIR SINGH BULLDOZER

;_),.Ll.'

- Ot
+ ‘o

,--- ?0.\_._';-
o PVt

w




310

- e
c SARABJIT SINGH,
) RAJINDER SINGH,
SUNIL KUMAR, 02 NO HEAVY TRUCK
' MINTU KUMAR, WITHOUT NUMBER
35 TARAGARH 16 21-02-2024 | SATINDER SINGH, PLATE AND MOEILE
RASHPAL SINGH, | LOADER/ EXCAVATOR/
GOURAY SINGH, BULLDOZER
' AMIT PAL AND
g ’ g BALKAR SINGH
) s . Jaipal, Vishal One poclane machine and
36, Sujanpur 18 038-02-24 Mahajan And one Tipper without
o Sansar number
i Hi
N : Y l T1pm:1 {PB- R5Z-6173)
= S ___|0006/14/Q : ; a1 Poclane Machine
B, Nangal Bhoor 2/2024 TRt Vikramjeet Singh [Kf“l)t,u_' o) SK2 LUH DLC-
' S/o Gian Singh 8YQ12-B2910
- \ : ‘ 7
? 1 Tlp ser (PBOBAVESS3) |
Kamal , Jarnail &.amp; 1 Tipper
38 . | Nangal Bhoor 9 03-02-24 Singh, Joginder (AT44S>35_613K326'2'2) And
- Singh, Jagdeep Raj 1 JCB Machine
i o (HAR4DX34K03298040)
i o 1 Tractor &am p' Trolley
2 | Sunil Kumar S$/o (PBASH5106) And 1 0]
39 Sader 26 15-03-2p24 | [ ovam Singh Machine (PRO ST 50s
g Pathankot . S “*7 | Sulchdev Sir S ]f S
soginuer pal RAJ3DX54T03
- , ¢ i
I NO. TIPFER NQ
L N e VIR ﬂ;] SN \i: PEOGAUS1Y5 AND 1 N7
- | TARAGARH Sl ™ L il Wit CHAIN EXCAVATCR
AR YELLOW COLOUR
A A IJ.J | I
;— e
Sub Division Officer-cum

Assistant District Mining Officer
Chakki Sub Division Pathanko®
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4
., | . | GOBIND SINGH
, - | M1ANI, RAVINDER
ALY : AP VO H v — 4
41 | TARAGARH |DATED 9-4{ 04-09-24 | KUNAR: MOUAN 08 NO VEHICLES
AT A W LR § Al
o KULWINDER
J KUMAR
, 0029 dated
. 129.03.2024 NARESH SINGH,
42 SHAHPDIIJR-KAN Thand | 29-03-2024 | -RAKESH SINGH N/A
SHAHPURK . AND REEMA
ANDI
A 0017 - 1. JCB
\ . g
43 IE{NO%A;‘ DATED | 04-08-24 Skg;é;égg]z HAR4DXSDTP1416063 2
08.04.2024 : TPPER PB35Z1746
. L ' , R
ANGAL _ N
44. _%H e N/A | 31-01-2024 | PANKAJ SALARIA PBOGBE4539
ABHISHEK NANDA,
' JARNAIL SINGH,
S,?“g‘;ggi . KARTAR SINGH, | POCKLEN :- KOBELCO
45 | - SUJANPUR 17-04-2024 | GOBIND SINGH, | SK220XDLC-10 SR, %0,
Warwe 8 O S _ SURJIT SINGH YQ15512072 |
yanpHr " ‘Ramp; POCKLEN |
DRIVER
PREM KUMAR,
046 te N b -
ooy e RANDEAWA. aoTs | POCKEEN - TATA
46 SUJANPUR 052V 17042024 NPEANA AL | HITACH! £X 260 2
. ]‘krﬂfl 1{LT .‘\1'1 IT,-, §7 ;-;"“ -
Sujapur SINGH &=imp; SIS T 1S
POCKLEN DRIVER
ty \ " a
NAROT JAIMAL 02 UNKNOWN
29 2024 T 06V M
a7 anen 22 23-04-2024 AN TRACTOR PBOGVA936
NAROT JAIMAL ) n __ | 03 UNKNOWN | 01 NO. POCKLANE AND
i SINGH = NE et PERSONS 01 NO TIPPER
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i o OWNER OF M/S JAI
. SHREE RAM STONE
NAROT JAIMAL - CRUHSER, o e
4 - 3 -05-202 I0 POKELANE
49 SINGH 30 S0-08-3024 |' o o o TN 01 NO POKFE! 41T
OWNER OF GURU
_ MEHAR STONE
' |NAROT JAIMAL| . 0034 dt. e, CURSHER i L
£ : . Voo _EE 3% i DER &amn: 01 .JCE
20 SINGH  |23.06.2024 | 2290 202% | sxuwara anD og | & TIPPER &amp; 01 JCB
UNKNOWN
PERSONS
ARUN KUMAR,
, : . SARWAN KUMAR; -
5, |THANANAROT| 39dated | oo o . | DALVIR SINGH PnggﬂzglfrfR
- JAIMAL SINGH | 08.07.2G24| '~ ° - | &amp; OWNER OF ey
' . KALGIDHAR STONE S
CRUHSER
\ =
52 Suj 78dated |y 04-04 UNKNOWN NI
: WARPUL 1 04.07.2024 _ e =
: !
53 TARAGARH 64  Y17-07-2024 UNKNOWN N/A
: L HARDEEP SINGH
54 | TARAGARH N/A  |21-04-2024 |° S/O TARSEM PBOSAN5542
} . SINGH
= N i 2 . i
T 40 O _ 05 NO. TRACTOR TROLLY |
5. 1 21-08-2024 UNKNOWN , 01 NU. TIPPER S
55 (SHAHPUR 2 Ul INu NIO 1J4CP
. KANDI) _ T
' " \" " ’



NAROT JAIMAL

’

M/S GROVER

02 NOSJCB (1) N
SK210HDLC-8 .51
NO. : YQ12-B2342,
‘COLOUR GREEN MAKE
KABELCO [2] Mf}DEL
EXZOOLC,SR NO. 201- .

B0

TARAGARH

18-05-2024

56 | 4 " 09-03-2 STONE CRUSHER :
o SINGH 44 09-03-24 | STONE CRUSHER | 1,45 c0LOUR ORARGE
; VILLAGE SIUNTI Yoot |
, &amp; 02 No. TIPPER (1)
PB23509497 MAKE TATA
(2) CH. NO.
MAT448137F3J18121
- |
1/8 QURU
s . NANGAL R B WS GURIIL : ;
57 BHOOR 45 02-04-24 STileE CRUSH AR PoG2-54720 S
‘ LLAGE KOHLIAN CHASIS NO.
HAR4DXAVO3265 155
: L 1 NO. TIPFER NO.
. g emmpay o i
NAROT JAIMAL o | Wy ASHOK GRIT | gogeat7429 AND JCB
58 i 46 09-06-24 | UDYOG CRUSHER :
| RIRGH L VILLAGE SIUNT] O
N ¢ LLARIE ST PUNJD21BCJ26% 3507
’ 01 NO. POKLAIN MACHIN
7 M/S CURUMEHAR NO. .
SN . ” ; o - | constrRUCTIO THEDD1LOV00N02015
sg |NAROT JAIMAI i 09-09.04 | CONSIRUCTION THEDDILOVO0002015
, SINGH ; bk CRUSHER VILLAGE | &amp; 01 NO. TIPPER
: AKHWARA NO. .
' MODELB67B62300D03
, 2 NO. TRACTOR 3 1

UNKNOWN

61

62

NANGAL
BHOOR

- SHAHPURKAN

DI

50

0096 DATE
13-11-2024

11-06-24

13-11-2024

M/S GURU TEG .
BAHADUR STONE
CRUSHER VILLAGE

ANDO!

06 NO. DRIVER

TROLLY = o
31 LE,-HL,.'L_..I\ e w4 cas
CYCLE |

NJA

(1} JCB NG
MEBNBEBBGZRNEC
E 2} uPPILR I‘\AO

TH“ERAO
MATS67005RIA01127 (4)
TRACTOR TROLLY
MBNBEBBGZRNN 31w

63

NANGAL
BHOOR

\

0053" *.
DATED 01-
12-2024

12-01-24

RAJINDER SINGH
S/0 KESHAR
SINGH

(1) TIFFER
RETO180685

[MEL |
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14

64

" |NAROT JAIMAL

SINGH

0071
DATED 14-
12-2024

14-12-2

1
(iv]
Is

" SHAMUDIN S/0
SHAFI MUHAMD

TRACTOR TROLLY NO.
PBASAH2A3S

65"

- NANGAL
BHOOR
S

i
0001 DATE
04-01-2025

.
g
b

01-04-25

(1) DALBIR SINGH
(2) HARDEEP
SINGH (3)
GULSHAN KUMAR
(%) FWARJIT SING H

0003 DATE

08 NO VEHICLES

LiJHAMMED

© . |NAROT JAIMAL -
_01-2025 |ISMIAL S LAV TIETES
66 e 21-01.000% | 21-01-2025 |ISMIAL ?/A'_Li)”GU..\.I HETS:
" NAWL R )

o)
=l

" SUJANPUR

(023 DATE
15-02-2025

v r
15-02-2025

. M/S K.S STONE
CRUSHER VILLAGE

BEHRIAN BAJURAG

68

|NAROT JAIMAL

SINGH

0006
DATED. 24-
02-2025
; i

.

u

24-02-2025

C L UNKNOWN

CHESSIE NO.
MBNBGS3NLPCKG9625
AND CHESSIE NO.

e

o

MBNBEBBAZPNCCGHGTE,

&
0% ot
Wwe 1’3“}

A
oV O gt
) }.Qé\c" .5\),0 Rk
AT
W\



© GURDASPUR DISTT. FIR'S FROM PERIOD (01.01.2023 to 31.05.2025)

Police Station

I;TIR
Number

| Wasne Against FIR

EYa

Kalanaur

12

2 Ghuman 96
b |
"3 ‘Ghuman Qa6
" B DRV SINGH T
4 | -GHUMAN 96 26-07-2023 *”“"';‘iL,j\J\f,’i\ s
SHREL )
: 318
5 HARGOBINDP 110 45115 URENOWN . JCE? CH}} TS .
NO.1413730E2011
UR : ; :
. Dera Baba o % : R e i
6 era bana 153 16-12-2023 | Inderjit Singh PROGHRT 17,
- ‘ Nanak S
" Rere Baba 158 FROGHATH
: Nakalk et
Dera Baba ~ -
"8', Nanal & o
g al
9 Hera Baba 9 45445 Gurlaldee; PROGHRT
. Nanak : : ) . .
10 Sekhwan 10 45446 Lalkhvind o
Shri ' P
A .24 7-03-2024 nlenown
1 hargobhindpur S &1/ g A h Y,‘ -
12 | Rangar Nangal 23 30-03-2024 Ur:]
13 - | Purana Shalla 27 30-04-2024 Gopt 5
il s “Maior Singh Nika T
. Dera Bab e 4or, SR8 '
14 ej‘a aeE 45 13-05-2024 S Lucky Tractor Trolly
Nansak ; Masih * -
i MaAs

Kntli Surat
Malliay

4

(CIN -

20.05-2024
L

'l
Pa HP
'
Bh rLali 1

MNumhber of Vehidles ‘E‘ Rl
i \
]

ilj Pljlfl\:_-.in Ve v

{4) Tipper Wi

23 GC 6563 TATH, 15

SHOK LEYLARD, -

GD 3300 TATA, (9} Tipper

r vwhite o Go oo |

White MAT




DeraBaba |. -3 Y5308 902 © PBOGHB746

s ‘ :
Nanal % . Saraan Bingh
E

SHRL * " s g g
Sarahbjeet Singh, ,

: DP " o] 24-08-2024 . loac
HARGOBINDI 92 seongons | "oO e L8

UR foze -
‘| Purana Shaits 57 JCB PBOGAY 150
e shed ) Tipper PBOGAKO2TE
¢ : " [ mMzhindra 355 DI Tre.
119, -45392 1 - UNKNOWN Trolly, Trolly O3 wi-n
e g " astmE
CTractor T o

chassi No DBBGS!

‘ Tibber T B2 28-10-2024 | Han

i
£

: A . Vi
Tiaftor T ean I
2 0 VINITRGL TN i 85 T
Purana Shalla 62 28-10-2024 LI ET ‘ =

AT T

PB32VA325

SN

N

* ‘
| Sarpreet Sing

[Karam S

b

JCB S No TESC124Q-02-

! 7‘(;'1‘4;)7-—1-.

Kalanaur 61

| E—



ANNEXURE - B

“ - \. ° . P .
PATHANKOT DISTT. CHALLANS Under Rule 74 & 75
FROM PERIOD (01.01.2023 to 31.05.2025)

| | roti oot vebices | Aoty
1. . Jan23; | &« 4. | 221711
2 Feb-23 . 1. 153500
3 Mar-23 18 : 1286802
A , ; . .
4 Apr-23 17 1673969
5 May-23 - T 1053400
. lJl-Jn-—QS i ' 423800
: |
Jul-23 LA 3 1474000
| 8 -VAquS ' 9 : 1569000
378800
2138000

3021000 \

.




13 Jan-24 19 2150000
14 Feb-24 "9 11250000
15 Mar-24 12 1500600
16 Apr-24 27 4000002
17 May-24 14 1300000
18 Jun-24 5 800000
) i ¥
19 Jul-24 " 18 3200000
20 Aug-24 24 3950000
21 Sep-24 24 4400000
- -t i
D3 Oct-24 16 2350000
23 Nov-24 23 3300000
24 Dec-24 21 3100000
25 Jan-25 8 1277300
26 ‘Feb:25 8 1179220
27 Mar-25 9 1821444 o
Xy
Toor -%1{&)

18



19

28 Apr-25 s 3222291
29 May-25 13 2487409
-‘ W ‘ ' .

TOTAL - 379 54681648
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b 2 ;

GURDASPUR CHALLANS Under Rule 74 & 78
FROM PERIOD (01.01.2023 to 31.05.2025}

VSr.No. Month Total No. of Vehicles ‘ Amount
Impounded Recovered
1 - Sep-23 | ;; L4 400000
.2 NOV-Qé ) 3 315180
3 Dec-23- 2 21624
4 Feb-24 2 _ 210736
5 Mar-24 1 106900
6 Pl\pr—-24 y 1 _' | : 1081-20
7. May-24 o 50400
8 Jun-24 ‘.1 . | - 50000 |
S Jul-24 | i 7L 5 ‘, 217000
10 Aug—QJ.r . 4 817000
11 Sep-24 : ) 71::)(,);4’74‘,“)
12 Oct-24 1 , 103224
13 Novizrﬂr , 4 804200
14 Apr-25 3 302600
15 " May-25 | | '27_ 206000
16 Jamgs | va | 309500
17 Jul-25 - i l16-. - 2745678
18 Aug-25 g 1 ' 210655 N
. TOTAL D, - BT 7323633

i C > mERrel
b 5\1‘0 ;g'\S\u'x\ _;r{\‘%@;[‘zl,t
I i
p,ssis\f:ﬁ‘i‘g “[!T 5 n?aﬁ;at‘ (S
PR
ks
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Department of Mines & Geology. Puinyon R\
Suspension Notice
"1 . :y, 2 <y .

(A5 per Clause 14 of the Punjab Crusher Policy-2023)

To

WName of Stone Crusher: M/s Trehan Stone Crusher

Name of owner of Stone Crugher: Sh. Navjot Singh

District: Pathankot . -
Reglstrat:on ID: 60139
e - =i fo\?“\v*\\ﬁ

o Pehed - W “)_ Hods .
Subject: Suspension Notice under Punjab Crusher Peticy 2023.

In continiation to the Show Cause Notice No. ZSS—SG/PA/D':“.";G/H)ZS Dated: 04.02 2025
ssued due to the violation of the provisions/laws/regulations or instructions ol Punizh
Crusier Policy as entioned 'Lm!o'v‘u-,f"Extrcusmg=the powers tonderred by ihe clouse A
ol the Punjab Crusher Policy 2023, the registration of your crusher/sgraon g poant .
heesby suspended till further orders, 7
L As per clause 16 (a) of the PLJﬂJ;}b Crumu Policy 2023, Monthly Online
" Returns shall be filed by the Crusher Owner b y Lhe: 7tk day of every month
in such Forms as have beoen prmwhf d By the Depariment o noamd oo
time. However, it I13< bLL'l noted that you have failed to cubrait the
'monthly returns for the ._:Jst 08 months. During this tme, o total Af 77 S0
cft of material has been sold, up unbit Decemser AU24. ar !
" submitied return. Therelore, you are in violation of Couse Ti
Punjeb Crusher Palicy 2023, :

NS K
|l ) :

reparkbment o fhines o Goo e,

Pungat
L/ Pathanbol o sdormabion acd Lo caste i900 5o e esea
malociat tales place al the crusher und. / : : W
‘. oM ” “\Ce“
hIviE L \1‘1.10
. ‘D\)” \ .
) Su0 \SU\C‘ pathe an¥0
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Department of Mines & Geclogy, Punjah
Suspehsien Notice
. i - ! X
{As per Clause 14 of the Runjab Crusher Policy-2023)

To B | , : L
Name of Stone Crusher:'l\,’i/s New Wave Stone Crushor
Name of owner of Stone Crusher: Sh. Sunil Kumar Singh
© . District: Patharko:

" Registration ID: 60302 ’ \ & oo C ‘
\\\\\'\\E“,- “WH- DY Qc,\?P\?N’ | 30 A<

) ) ‘(‘. \L\\ = \\\ %. %Qd‘g
Subject: SLSDEHSIOT‘I Notice under Punjab Crusher Policy 2023.

In t’.'i:‘u'l,l-i‘i.'\LIEl?iOﬂ to the Show Cause Notice No. 253 S’I,’FA/Di\M“/;’O? b Dated: 04.02.2025

|S'}.—LC| due to the viclation of the ;Jrovls-an;/!awa/rcsuln'Ir‘qc or instructions of Punjah
iuushu_r Policy as mentioncd belbw, Exe r’cmng the powers canierred by the clause (14

of the PL.nlab Crusher Policy 2023, the registration of your crusher/screcn.s

Rereoy t:U‘:-.DLHkoj tll further orders.

' . As per clause 16 (a) of the Pﬁrw.}slj Crusndr Pol oy 2023, ..‘.L:-n-;.!:-, Oriag
Returns shall be filed by the Crusher Own er by (he 7th
in such Forms as have been prescribed by tne Department from ume Lo
time. However, it has been noted that you have failed t totsubmit tho

say of cvery mont

manthly returns for the past 08 months Duniag this Lmc, @ Lol
1,03,450 c¢ft of materia) has been sold, up until Docembar 2024, s
last submitted return. Therefore, you are inviolation of Clause 1
Punjab Crushér Policy 2023.

U cctor,

d % Coepartoieint of Muases & 6

Punjah
€.C

OMO/ Pathankot lor information and Lo ensure that SICSRETSTRUTNN TR Of the

peviteredd Lokt ploce.ab the arved s ol

e e .
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Depariment of Mines & Geoclogy, Punjat

Suspension Notice

(As per Clause 14 of the Punjab Crushuer Peliry-2(23)

- ? \, g
To

Name of Stone Crusher: M/s J.5 Stone Crusher
Name of owner of Stone Crusher: Sh. Baldev Singh
District: Pathankot

Registration ID: 6010 L
NG R0~ BB~ GYP Al M S

S Solad - U-2-303S
Subject: Suspensmn Notice under Punjab Crusher Polrcy 2023.

\

I conlinuation to the Show Cause Notuce No 249-50/PA /DMG/2025 Dated: 0% w7 307

23

issucd due o the violation of the ‘provisions/laws/reguistions or instructions of Punah

Crusher Policy as mentioned below, Exercising the powers conferroe by the chins
of the Puniab Crusher Policy 2023, the registration of your cousker/screcrng pan
hérchy suﬁpendcd till further orders. Y ¢ .
I, As per.clause 16 {a) of the Punjab Crusher Policy 2023, Monthly On‘;rr‘
Returns shalt he filed by the Crusher Qwner by the 7th day of cuers i
in such Forms as have been prescribed by the Depactmont from Lime o
time. Howcver, it has been noted that you havo lailed 1o subrmal the

monthly returns for the past 08 months. Duru‘lg this time, a total of

1,96,262 cft of material has been scld, up until December 2024, since your
last submuitted returp. Therefere, you are in violation of Clause 160a) of ihy
Punjah Crusher Palicy 2023. .

- DA e
: \ irtctar,

Separtmical of N N & G angs,

Puniab

- DMO/ Pathankot for information and to cisure thal no processing of the

material Lakes place at the crusher unit. . ' W

: ’ W&Ce el
. on0 Qffac
L : Su@*é .,“-mr\m\“% "
; T | ﬁ\gﬁ\;\q . on Palen
Chaxsi>®



.+ Department of Mines & Geology, #unjab’
Suspension Notice

~ (As per Clause 14 of the Punjab Crusher Policy-2023)

T o

Name of Stone Crusher: Tridev Staone Crusher

L3 kY

Name of owner of Stone Crusher: Sh. Kamal Kumar
District: Pathankot . o

' Registration 1D: 60055

-‘q»\p\-n NSO - ,"\f el H\‘_D'\"i(r:\";-r.; ,
] . ‘kt‘_ i :‘}E E
Subject. . Suspens;on f\.omce under Pu V; )b Ciusher Policy’ sz
. ‘ 4 \' ' kL
< Incontinuation to the Show Cause Notice No. CARJEAJDNG/2025 Datad: 04.02.2025

issued due to the violation of the prcuisic-ns/la‘wu's/rcgL!,.f,'ti-:s-“a:a or instructions of Punjals
Crusher Po!fcy as mentioned below, Exercising the powers conflerred by Lhe clause (17
of tll‘:c:,l"unjab Crusher Policy 2023, the registration of vour crusher/screening plant s
héreby susoLnoLd till further orders. '
I As-per clause 16 (g} of thl_ Punj:lb Crushu Policy 2023, ‘Montnly Onlire
- Returns shall be fited by the Cfusher Owner by the 7th day of c.ory :
“in such Forms as have been prescribed by the Department from 1 =i e

time. Hows: ver, it has been noted Lhal ;o by fa-d
monthly returng for the past B8 months  Juring s Umie, 5 tola

2,20,600 cft of material has beén sold, up untl December 2024, since your
last submitted return. Therefore, you are in victation of Clause 16{at of =2
Punjab Crusher Policy 2023,

. P
e g v ' . ' .f{. 2
o AT
AR
Vo o
rrector,
’ © Department ol Mines & Govtagy, -

Punjab
‘c.c

3800/ Pathaniol for information and Lo ensure | 1S DESCONSIOOF Like

malerial takes place at the crushier upg.
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Department of Mines & Geology, Puiijab

i W

Suspensi:}n Notice

.

(As per Clause 14 of the‘Pun_iab Crushe’ Policy-2023)

To

Name of C"{one Crusher: I‘.“./L Nav Durga Stone C “rush.

Name of owner of Stone Crusher: Sh. Gurdev § 'nbh
District: Pathankot

Registration ID: 60131

MWD, AaD- - “\\\\H‘\“'i“\ \"2“
o I Y e O L G T P Rt 1
Subjectr Suspenszon Notice under Punnb Crusher Pohw 2023.

In continuation to the Show Cause Notice N0.239-40/PA/DNG/2025 Dated: 04 02.2025
.issued due fo the violation of the provisiens/laws/regulations or instructions of Punjzb
Crusher Policy assmentioned below, Exercising the pow s conferred by the clause (14
o H_u_-j-unj‘zlJ Crusher Policy 2023, the registration of -,-;»ur crusher/scroeoning 22wt
hereby suspended till further l'j'F'D!C'I'S.
l. As per clause 16 (a} of the Punjab Crusher Pelicy 2023, Manthly On

Returns shall be filed by the Crusher Owner uy the 2th day of cuary morsn,
in such Forms as have becen prescribed by the Copazrtment from ome o
Lime. Hot‘:r it has been noted that you have failed to submit the
m-:mlhl";f returns for the past 09 n'-onths During this time, a tctal of
9,25,510 cft of matenal has been sold, up votil Docember 2074, sinee you

Lt

Tlast submitted return Therelore, you gro o violanon ol Claase Thiai ol 1=
Punjab Crushaor Policy 2023, :
P

|

IR - !j’f/g
. . <
Firector
» Pungab
€.c '
GEAO/ Pathankot tor informatkon and Lo brsure at ponr e ese g 8 1
material Lot place at tie arusher unit, 7,
\ o : fficer- e
! im0 yéai)m
Su tD\ ‘\’6\1 h&n‘ﬂﬁt\
ASSISQ\;“S“‘QW\,@\O nba
i . Cha
- AN i

b A S,
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Départment of Mines & Geology, Punjab
L Suspension Notice
5 v % '
(As per Clause 14 of the Punjab Crusher Policy-2023)

To-

- Name of Stene Crusher W alla Constructicn Co.

Name of owner of Stonk Crusher: Sh. Harjit Singh Walia

District: Pathankot -
'-Regmtratlon 1D: hf"'i'Gil { :
‘\Jt\‘.’,\‘*\\,_ (‘.\:_\-- —\b\\‘\l "\‘[‘!;i'\&‘-.l':,‘:'_'-,
e BoMd 4 a - Beal
Subject: Suspens:on Notice under Pun;ab rusher Policy 2023,
fvcontmuation to the SHow Cadse Notice Mo 237 32/ A 0010700 a2 U
issucd due to the violation of the previsions/la ‘wéjfu gulatians or instructions of Pun;ab
3 A .

Crusher Palicy as mantioned below, Exercising the powcrs corferrcd by the clause{14)

~'of the Punjzb Crusher Policy 2023, the r'cgistratron of your crusher/screenirg plant is
hereby suspended till further orders. '
023, Maonthly On

1. As-per clause 16 {a) of the Punjeb Crusher Potioy 2
Returns shall be filed by the Crusher Ow ;--;,' the 7th day of cvery month,
in such Forms as have 'bn:an prescrw--;ed k' the Department from ume Lo
time. However, it Has baen noted that you heve failed 1o sybmit the
monthly returns for the past 09 months. During this tumc e toial ol

10,01,128 cft of material has been sold, up until Decen gir
yoilr last submitled return. Therefore ',.‘J---,-..c m vielatan of €l b
of the Punjaa Crusher Policy 2023,
& e
' % lo
: ) ireclor,
) 5 . \. . [RE¢ L
) L - Dopartmant of [Ames & Goo agy
{ e )]
cc g

IMO /Pathm* it for :nlunmi:(m ‘md to ¢ nsure Lhat fo processing of the

T -mumil ...... 5 plece at IiL crusher unit.: . ' o :I lﬂ’

0[ icer- cum
Sub DWISIOR P o Qffice
gt DS e
M‘:ﬁ; sion Pathankot
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’
Department of Mines & Geolegy, Punjab
' Suspension Notice

{As Pm Clause 14 of the Punjab Ciusher Policy-2023)

b
[}

Name of Stone Crusher: Shiv Shankar Stone Crushes
Name of owner of Stone Crusher: Sh. Nipun Manhgjan
District: Pathantol

Registratjon iD: 59949 by o Q . oy .
: h\f" \\‘\\CJ ‘;\_-x\'*-‘- ‘t‘);\'-.—\ k \ \ “\'.'-ﬂ
\ axoe ."\‘ . - AN - ‘Iﬁﬁ‘ 7

- <
Subject: Suspcnsson Notice unter Punjab Trusher Palicy 2025,

in cortiﬁmt'on to the Show Cause Notice No.235-236/PA/DMG/2025 Dated: €4.02.2025
| “issued due io the viclation of the provisions/laws/regulations ar instructions of Punpab
- Lrusher Policy as menuio’ ad I,\uf &, IXL|(.|5'P|5 the PO TS conferced by the aaus
of the luhulj Lmsk r Policy 2023, t?n rcgis trahan of your (_'f'lr"f,;'\(‘r_/f'.iin'-?1:'i=.' sl g
huc.“y juspgnded till further erders.
: " As‘per clause 16 (a} of the Punjab Crushgi i !
Returns shall be filed by the Crusher-© ol ra
in such Farms as hove been prescribed by L e
time. Howover, it has been noted thaot i b !
‘ . manthly returns for the pastl 09 month. Duer tha U
i : : . 11,06,785 cit cft of malerial has been ¢ solc, L wett Degeanban 20284, 500
your ast submitted re stlirn. Therefore, you are'in vidtation ef Clause 16
of the Punjab Crusher Policy 2023. ' '/5,
B e L

. N ‘1’*'

. - | “'
, R . ‘7_’/!//‘ f - u
Depuartment of Maes & Geols:

§ Punjab

.

®

D0/ Pathankol for information and Lo Cosurc Ul no processiag o .
i £

material takes place at thoe crusher unit, ' ) ot , m /
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B

Department of Mines & Geology, Punjab

Suspension Notice

(As per Clause 14 of the Punjab Crusher Pblicy-2023)

To SR & 'v
, ’

an@ Lrd

Lk saer

Name of Stone Crusher: M/S Manimahash S
'Name of owner of Stone Crusher Sh. Deepc-
District: Pathankot

vRegtstrataon!D 60242 ﬁ
Mernl HOO - 94;‘: &6 \ P*\‘\”( \

: ol L. i .
Subject: - Suspensmln Neotice under Pun ab Crusher Policy 2023,

¢ WMankotia

In continuation £o the Show Cause Notice No. P 12 Baol 102,200
issied 4ue to the violation of the provisions/laws/regulations or instruclicns af Pumayr
Crusher Policy as mentioned b._Iaw Exercising the powers conferred by the clause (1
af ke Punialy Crusker Pelicy 20723, the registration of vanr erashorfsercenn:
g .,,'s'-LJs};(;m;grj uil Tartner ordess.

] 2 1 nlcnthly Onbine Betur

AUy NS

As per clause 16 {a) of the Piniab Crusfer Poliy
shall be filéd by the Crusher Owner by the 7ih day of

Forms as have been prescribed by the Departmont from time Lo time. However,

" it has been noted thst you have failed to submit the menthly roturns for the

- pasl 12-months. During this time, & total of 14,55,450 cft of material has bee-

sold, up until December 2024, since your last submitted return. Therefore yo

overy month, n suca

are in vi «m_q of Clause 16{a) ol the Punjab Crusher Policy 2023

” . #

i v p o

A2 A it
/’/ {:}‘\"f\/ R
\ { -
A
~t Clon
" £
. Dy et of K L 1
Puniab
.
C.C
& \: 7 s ;

1l

DrO/ Pathankot iorinform ation and ’o gnsure that na piccossioyg of thy

materiaf takes place al the crusher vl
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Department of Mines & Geology, Pun;z0
i . , 4 ' .
4
i Suspension Notice
{As per Clause 14 of the Puruanr rushor Policy-20Z3}
To -
) i g
Name of Stone Crustier: M/s Guru Nanak Screener
_N.'::me of owner of Stone Crusher: §h, Bakat P oyo 8fe MVonu NMayor
District: Gurdaspur - ' '
Registration 1D: bf’260 .
Memo YOG - 7Q}Pﬂlzﬁ 1 8
o . Babed Lr- 7‘(-“‘ ;
Subject: Suspension Neotice ur.der Punjab Crusher Policy 2023,
“ \, 3 3 .
I (:‘--._'““'.”T.éf;-rn'w.oihf'- aust Hotiee Mo 241 42,77 NG, 2 500 dhaw vz Ul & - PUEY
issied due to the violation of the provisions/laws/reg. Intichs or instrust.o s of Punjaly

Crusher Policy as mentioned below; Exercising the pov ass confored by tha clause (14)
uf ll".e; u”]ab Crusher Policy 2023, the rugmtra ion of your L’U"":CI/‘;CYLL ning plant s

horesy saapt.dhd till further orders.
o ol As per clause 16 (1] of fhe Punjab Crusher Fo! wy 2 ottty Gnlic

 Returns sha | be fidd by the Crusher Gavnt

3y ey
in such Forms as have been prescribed oy the Copurinea

' tm"t(} Howover, IL has been noted that vou b oo
wmll; v reidrns for the past 09 tnanths Ducing s Lisse, H
cft of material, has been Su!d;’u-p Lmt_:l Doéembtar 2024, stace 5 our 1Ly

submitted return. Therefore, you are in violatiun of Clause 1614]
Punjab Crusher Palicy 2023. ‘

N e ks
ST tols
Dogartment of Mines & Geulusy

L Parrmab

o o S o

D! '10/ uurddfpu. Io: information and to ensure that o procissiag of 1he

P viskoes b the urgshor unid , W

' iy Officer=Cu™
S“b Ds:;:t pistict M mmg umeq




